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Export of Bullocks to Pakistan

1712. Shri Raghunath Singh: Will
the Minister of Commerce and Indus-
try be pleased to state:

(a) whether India proposed to ex-
port bullocks worth rupees five lacs
to Pakistan in the near future; and

(b) if so, the details thereof?

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
(a) and (b). Under the Indo-Pakistan
Trade Agreement, 1960—62, ‘Live-
'stock’ worth Rs. 5 lakhs are to be ex-
ported to Pakistan. This may in-
clude export of bullocks also.

Exports of livestock from India are
to be made through the National Live-
stock Committee on payment in Indian
rupees under the Special Payments
Arrangements between the two coun-
tries.

‘Water tap etc. for Class IV  Staff
Quarters on Panchkuin Road, New
Delhi

Shri Ram Garib:
Shri Balraj Madhok:

Will the Minister of Werks, Hous-
ing and Supply be pleased to state:

(a) whether it is a fact that in the
Class IV staff quarters in Block No.
85, on Panchkuin Road, New Delhi,
there is a provision of only one water
tap for every thirty quarters;

1718.

(b) if so, whether Government in-
tend to provide more taps in the
area;

(c) whether it is a fact that the pro-
posal to demolish these quarters has
been shelved for the present; and
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(d) if so, whether Government pro-
pose to electrify these quarters?

The Deputy Minister of Works,
Housing and Supply (Shri Anil K.
Chanda): (a) There is one water tap
for about thirty six quarters.

(b) to (d). It is not proposed to
provide more taps for these quarters
or electrify them as these fall in
Phase I of the programme of re-
development of the D.I.Z. area, which
is under consideration.

India Electric Works Ltd.

1714, Shri S. M. Banerjee: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether Turner Hoare has been
appointed as agent of India Electric
Works Ltd. after it was taken over by
Government;

(b) if so, whether it is a fact that
about 27,000 fans have accumulated
in godowns at Calcutta;

(c¢) if so, the reasons therefor; and

(d) the steps taken to dispose of the
fans?

The Minister of Industry (Shri
Manubhai Shah): (a) Messrs. Turner
Hoare & Co., Ltd. were appointed as
the Sole Selling Agents in India for
electric fans produced by the India
Electric Works Ltd. after the manage-
ment of the company was taken over
by Government. Sales to Govern-
ment under the D.G.S. & D. Rate Con-
tracts or outside it and to the other
Public Agencies, however, remained
the responsibility of the company
under the arrangement.

(b) and (c). The number of fans not
disposed of is much less than 27,000.
Some stocks have accumulated as the
selling agents have not been able to
lift the stocks promptly and also due
to the seasonal drop in the demand.

(d) The agency artangethent with
Messrs. Turner Hoare & Co. Ltd. has
been terminated with effect from 1st
August, 1961 and the Company has
undertaken direct sales of the fans {o





